
15.01.2014.
O.A.No.319/2008

App: Sri Surendran P.

Resp: Sri Deepak Shukla.

Sri Surendrna P, learned counsel appearing for the 

applicant submits at the Bar that the present OA may be dismissed 

as not pressed with liberty to file fresh OA.

The OA is dismissed as not pressed with liberty to file fresh 

OA subject to limitation.
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